T

?ﬁar‘lglo‘;z_.‘?':' CERELRLAS S
1, DILLP. KUMAR . YADAV, son/daughter/wife of tATE. [RANLAL YAPAY

1980, B30 yeRFS, belonging to- BIMAR LEGISLATIVE AgENBLY
service and presently working as ’F'\f‘”}’

give hereln below the detalls of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants*:

A.  Detalls of movable assets

{Assets in joint name indicating the extent of joint ownership will also have to be
given)

5r. |  Description Seif Spouse | Dependant-i | Dependant-2 | Dependant-3

No. ' Name(S) |  Name Name Etc. N

() | Cash MEENADEV] TARA DEVI 5’”/21,‘,‘3,5‘ R (hianpRrikA KR ()
1000/~ | 5000 | 28ab)EE RADHAKE e

(ily | Deposits In -
Banks, Financiai |8 0/000/~
Institutions And |n 5% |5 FeB

Non-Banking ) o ERR 'y
Financial 'g‘ 581 2 3
Companies VM PATVA e
 BRANMEH s
(illy | Bonds, ‘ e
Debentures and | o Beb - |
Shares in e
! Cﬂmbanjes ; K { K (
{iv) | Other financial
in:ctii:r.all:it;d'tsi ] 5
NSS, Posta 1
Savings, LIC » Za by x

Policies, etc:

{v) | Motor Vehicles |
| (detalls of %

make, ete) X X e X
tvI) | Jeweliery (give + RV SpTTpm

weight and % Y| dewellaqny X'

value) 100 8§ ™ Sjiver _ !

i Jewe|levy

(v} | Other assets,

such as values

of claims / > o X = X

interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companles should be given. :

* Dependant here means a person substantially dependent on the income of the

employee.
?——ﬁ‘” AP 2 > J¢ ey



B.  Detajls of Inimovable 2ssets
[Note: Properties in joint ownership indicating the extent of joint ownership will
aiso have to'be indicstaz]

“Er Description Seif | Spouse | Dependant-1 | Dependani-2 | Dependant-3
; ) A‘ricultu;ﬁ Land Name(S) |  Name | Mame | Etc.Name |
() |Ag i

1| - Location(s)' i
- Survey number(s)  |/° i : '

- Extent (Total Mavkel| % 4 2 W
measurement) Valve ;
-Current market vaiug | SoLK

(i) | Non-Agricultural Land
- Location(s) (

- Survey number(s) W 5

- Extent (Total X ot <
measurement)
-Current market value

(ili) | Buildings (Commaercial
and residential) :
Location{s) v K
- Survey /daor < R
number(s) ) AR AoERL X
- Extent (Total v o

measurement)

- Current market

value

(iv) | Houses / Apartments, " :
s 34
- Loeation(s) Havicet ¥l -

- Survey /door \,?ﬁ,e B S

number(s) s % ; b
- Extent (Total I |
measurement) |
- Current market
value

(v) | Others (such as e " < 2 ,(

interest In property)

(2) 1 give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note ; Please give separate details for sach item)

= S Description Hame & address of Bank / - Amount outstanding as
Na. g HMn;hl ?nm.ftl;.:lo:s(o} / B s
(a) (1) Loans from Banks - SB1. BV, Hme-_g.-_"m%" Bi"_ Ahwt 2 Lallit
(11} Loans from financial s s
institutions AN K
(i) Government Dues: TETH
{a) dues to departments : o) X
dealing with government
accommadatior
(b) dues te departments
dealing with supply of = w
_water :
(c) dues to departments

dealing with supply of
electricity S "<




- SIS

(d) dues to departments
 dealing with telephones

(e} dues to departments

dealing with government

transpert (Including
aircraft and helicopters)

X x

{f} Other dues, If any

~

(b)

(1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Give also Permanent
Account Number (PAN)]

PAN-AFR PYDS4IA
N<.

(i) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed,]

(i) Sales Tax [Only in
case of proprietary
business]

(iv) Property Tax

C.

GPF/CPF/PRAN No,
Gender

Date of 8irth i l

Cadre

Personal Deatail

PTS/BL — jo5s |

(M/F)

e

o [3 1[4 [7 [4] wommmm

oo b 3 (AB/C)

[BIHAR LEG;|GLATIVE ASSEM BLy CARETAKER SCRIVC (—

(Full Name e.g. B.A.S.-Blhar Administrative Service,

B.5,5.- Bihar Secretarlat Service etc.)

Home District = [PMPUYBANI pIHAR |
I hereby declare that the above details are true to the best of my
knowledge and belief,

Place:,

---------------------

Date:, 1S .02 23

Note:

—
Signaturemz O(/LQ

Name of Employee:RILIP. IKUMAR YADAV
Designation:0.EFLCE, AT TENPANT (FARAsH)
Department:.. BIHAR, LealalaTivE Asse MeLy

Please sign each page of the declaration. Asset decfaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.

B Hr iy



